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(c) and (d) The Government has already
prohibited smoking in selected public places
and a comprehensive legislation to
discourage the use of tobacco products is also
envisaged.

Review of Policy on Kashmir

563. SHRI GUNDAPPA  KORWAR:
Will the PRIME MINISTER be pleased
to state:

(a) whether Government propose to
review the policy on Jammu and Kashmir;
and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
PRIME MINISTER'S OFFICE (SHRI
BHUVNESH CHATURVEDI): (a) and (b)
There is no proposal for any change in the
basic policy. The aim of the Government is to
ensure that conditions of peace and normalcy
are created, and the political and democratic
process restored in the State of Jammu and
Kashmir at the earliest. Towards this end, the
situation is being continuously and closely
reviewed and monitored. A number of steps
have been taken towards achieving the above
objective. These include sustained and
targetted operations against the militants to
contain their activities and reduce the fear of
the gun; efforts to step up the pace of
development and economic activities in the
State; action for reactivation of the civil
administration and restoring its morale;
efforts to restore the confidence of the people
in the administration by seeking their
cooperation; efforts to reactivate political
elements in the State and to motivate people
to come into the mainstream, including steps
such as the release of detenues, etc.
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Privatisation of Primary Helath Centres

565. SHRI ANANT RAM JAISWAL:
SHRI SATYA PRAKASH
MALAVIYA:

Will the Minister of HEALTH AND

FAMILY WELFARE be pleased to state:

(a) whether Government are trying to
decentralise and partially privatise the
Primary Health Centres;
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(b) if so, the details thereof; and

(¢) in what manner it will be ensured that
good doctors are engaged for this purpose
and the remuneration proposed to be given?

THE MINISTER OF STATE IN THE
MINISTRY OF HELATH AND FAMILY
WELFARE (DR. C. SILVERA): (a) and (b)
No, Sir.

(c) Question does not arise.
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Manufacture of tractor in Collaboration
with Italy

567. SHRI BAPU DALMIA:
DR. BAPU KALDATE:
SHRI V. HANUMANTHA RAO:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government propose to
manufacture tractor in collaboration with
Italy;

(b) if so, the likely location of these
plants; and

(c) the details of the technology
proposed to be adopted, financial
support likely to be obtained from Italy
and the terms and conditions laid -down
therefor?

THE MINISTER OF STATE IN THE
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MINISTRY OF INDUSTRY (SMT.
KRISHNA SAHI): (a) No, Sir.

(b) and (c) Do not arise.
Plague Microbs

568. SHRI RAMACHANDRAN
PILLAI: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that the plague
micorbs that caused plague outburst in
Surat were found to be not '"Indian
strain" as reported by the daily "The
Telegraph" on 8th July, 1995; and

(b) the precautions planned to stop
the repetition of such plague out-breaks?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) The
News item referred to could not be located.
Laboratory analysis has revealed that the
Plague isolates from Surat are different from
old Indian isolates and do not bear similarity
with representative strains examined from
various geographical regions of the world
examined till now.

(b) Surveillance mechanism has been
strengthened and the Technical Advisory
Committee is engaged in determining inter
alia measures required to be taken to prevent
the outbreak of Plague.

Setting up of Industries in the Country

569. SHRI BHAGABAN MAIJHI: Will
the Minister of INDUSTRY be pleased to
state:

(a) the number of public sector
industries set up in different States as on
30th June, 1995 and the location of
those units;

(b) whether some units have been set up
in the private sector too;

(c) how many of those private sector units
have been set up by Non-Resident Indians
(NRIs); and

(d) the details thereof including the joint
sector collaboration units?

THE MINISTER OF STATE IN THE



